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Filing no.B.A.-8329/2020 

Manish Kumar Singh @ Manish Singh  Versus    The State of Jharkhand 

Advocate for Petitioner      Mr. Anurag Kashyap 

Defects 

9 (i) Body of Vak. and attested Id. Card of deponent appears to be scanned copy. 

 (ii) MCA no. may be stated in para-18. 

  


